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[Maulana Azad: One of :my friends
said just now that the population of
Sindhis in Bombay was five iakhs.]

Pandit D. N. Tiwary: Is it the
policy of the Government to recognise
more than one language as Regional
language in all States?
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[Maulana Azad: The hon. Member
is aware how the Constitution has
dealt with issues such as this. If in
a particular area a certain section of
population speakgs a particular
language and is desirous of preserv-
1{1% it. the Government may consider
it.
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[Maulana Azad: It is Arapic or
Urdu whatever you may call it.]

Shri C. Bhatt: I have got a number
of questions to ask.

Mr. Deputy-Speaker: But the hon.
Member did not rise. I have now
called upon the Minister {o answer
the next question.

Shri C. Bhatt: I was not
enough to catch your eye.
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AGRICULTURAL LANDS FOR INTENDING
SETTLERS IN ANDAMAN AND NICOBAR
ISLANDS

*843, Shri P, T. Chacko: Will the
Minister of Home Affairs be pleased
to state whether in view of the great
density of population in Travancore-
Cochin, Government are considering
any scheme to provide lands for agri-
culturists from that State in Andaman
and Nicobar Islands in order to
encourage migration?
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The Deputy Minister of Home
Affairs (Shri Datar): The question
of settling some colonists from Travan-
core-Cochin in the Andamans is un-
der the consideration of Government.

Shri P. T. Chacko: May 1 know
whether the State Government has
made any representation to the Cen-
tral"Govemment regarding this ques-
tion?

Shri Datar: We have not, to my
knowledge, received any representation
from the State Government but the
Prime Minister has received a memo~
randum from about 100 families who
desire to go and settle there.

Shri P. T. Chacko: May I know
whether there is at present any
machinery to encourage migration to
Andamans?

Shri Datar:
machinery.

Shri A. M. Thomas: May I know
whether families from West Bengal
who migrated to Andamans have
given up their lands and returned to-
West Bengal, and if so, what are the
reasons for the same?

There is no such

The Minister of Home Affairs and
States (Dr. Katju): The question:
does not arise but I shall aaswer it.
Some people did return but they have
gone back with additional people and
they are very happy there.

Shrimati Tarkeshwari Sinha: What
is the actual amount of land given to
those persons who have already been
settled there and whether it is given
free or on long-term loan basis?

Dr. Katju: I do not quite catch the
question. Ten acres of land are given
to every settler. A schema has been
sanctioned which will involve a coasi-
derable sum over flve vears. I think
about a crore of rupees or something
like that. Some lands are being
cleared and after their clearance, they
will be delivered to the settlers.

Shri Gopala Rao: May I know whe-
ther the Government have exhausted
all local resources before they consi-
dered the Andamang scheme?

Dr, Katju:
Shri Gopala Rao: Resources of land?

All the local resourcas?

Mr. Deputy-Speaker: How does it

arise out of this?

Shri Nambiar: May I know whe-
ther Government will bring any forece
on the Malayalees to go to Andamans?
An assurance should be given that no
force will be used.
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Shri Datar: No force at all.

Shri T. K. Chaudhuri: May I know
if any report has been submitted by
the team of Government party of MPs
who recently visited Andamans?

Dr. Katju: They have sent me one.
I do not know whether I could cali it
a report. They have sent a memo-
randum.

Shri Gadgil: In view of the rich
industrial potential of this island, may
I know whether Government has any
idea to establish a Vevelopment
Corporation, thus attracting working
men and business men?

Dr. Katju: Not yet. I shall bear
this suggestion in mind.

Shri G. P. Sinha: May 1 know whe-
ther other States have been requested
to send batches of settlers to Anda-
mans?

Dr. Katju: It is not necessary. We
have got a sufficient number of set-
tlers from among the West Bengal re-
fugees,—ideal settlers.

Shri Punnoose: While giving such
facilities to these people desiring to
migrate to Andamans, may I know
whether the Andaman prcject would
not be made use of either to deny or
delay the fundamental agrarian re-
forms in the state?

Dr. Katju: I think ‘his insinuation
is very far-fetched and baseless.

Mr, Deputy-Speaker: Next ques-
tion.

AGRICULTURAL LANDS FOR SETTLERS IN
BHOPAL

*844, Shri P. T. Chacko: Will the
Minister of States be pleased to state
whether agricultural lands are avail-

able in Bhopal for intending settlers’

from other parts of India and if so,
under what condition?

The Minister of Home Affairs and
States (Dr. Katju): The information
is being obtained from the Govern-
ment of Bhopal and will be placed on
the Table of the House.

Shri A. M. Thomas: May I enquire
whether the Deputy Minister of Food
in his tour of Bhopal had enquired
into the possibilities of this?

Dr. Katju: I do not know.

Shri T. N. Singh: Is it true that
already large tracts of land have been
reclaimed in Bhopal and may I know
whether any settlers have settled
down there or not?
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Dr. Katju: I reaily do n~t know. I
confine myself fo the question put and
any supplementary tha! arises out of
that question.

Shri T. N. Singh: On a point of
order, Sir. when we put a sipple-
mentary question and you have al-
lowed it, it is assumed that you have
allowed that supplementary as arising
out of the question. May I know
whether it is open to the Minister to
say at a later stage that it does nut
arise out of the question when you
have allowed it?

Mr. Deputy-Speaker: Sometimes I
feel that the question is on the border
line, in which case. I depend on wkat
the hon. Minister says.

Shri Gopala Rao: Before the Gov=
ernment propos2 to assign surplus
‘land in any particuiar State, are
Government prepared 1o satisfy the
needs of the local people first?

Dr. Katju: I imagine so, Sir.

Shri Raghavaiah: May I know whe=
ther any a2mount is given to the sets
tlers in Bhopal State towards fthe
cultivation of the lands allotted to
them?

Dr, Katju: I do not kaow.

Shri A. M. Thomas: To my quesrtion,
Sir, the Deputy Minister of Food was
prepared to give the answer because
there werz reports to that efiect.

The Deputy Minister of Food and
Agriculture (Shri M. V. Krishnappa):
I am prepared to answer, Sir. In
Bhopal there are nearly 2.75 lakh
acres of culturable land. The C.T.O.
has reclaimed about 65,000 acres of
land. When I hag the privilege of ac-
companying our Minister who paid a
visit to Bhopal, the Bhopal people
were prepared fo accommodate ssme
Travancore people who are prepared
to come and settle there .

Mr, Deputy-Speaker Next question.
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